
BEFORE THE LD. NATIONAL GREEN TRIBUNAL, EASTERN ZONE 

KOLKATA BENCH 

 

O.A. NO. 144 OF 2024/EZ 

 

In the matter of: 

NEWS ITEM TITLED VAISHAKH MAI HEE SUKH GAI BIHAR KEE 60 

NADIYA RET ME HUEE TABDIL NADIYAN PAR BHEE HO GAYA 

ATIKRAMAN APPEARING IN LIVEHINDUSTAN COM DATED 03-05-2024. 

…APPLICANT 

-Versus- 

BIHAR POLLUTION CONTROL BOARD & ORS. 

…RESPONDENTS 
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Date: 19/02/2026 

 
Place: Patna, Bihar. 

 

 
Filed by: 

 
Surendra Kumar, 

             Advocate 
E: surendra_kr15@rediffmail.com 

M: 9433361866 
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